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{Uttar Pradesh): This is the direction of
the Chair.
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SHR1 GOPALSINH G. SOLANKI
(Gujarat): Sir, what is this?
...(Interruptions)... Let them keep quiet.

sft wumafa: 39 ww1 fF A A 0= ]|

...(Interruptions)...
SHRI 0O. RAJAGOPAL (Madhya
Pradesh): Sir, this is very bad.
...({nterruptions)...

They don’t observe any rule. This
should not be allowed.

SHRI GOPALSINH G. SOLANKI:
Sir, this is not the way to intervene.
...(Interruptions)...
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SHRI GOPALSINH G. SOLANKI:
Now that matter is over.
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SPECIAL MENTIONS

" Need to Consider Sardar Sarovar Project

as a National Project

SHRI GOPALSINH G. SOLANIKI
(Gujarat): Sir, with this Special Mention,
I urge upon the Government to consider
the Sardar Sarovar Project in Gujarat as
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a project of national importance. 1 would
like to bring before the House what the
demand of the nation in these days. I
want to know whether we can meet that
demand and satisfy the huge, increased
population. I say that those days have
gone when we only had the demand of
“Roti, Kapada aur Makan”. It is true
that the Government has to look after
that particular demand. But leaving aside
these three items, the word ‘demand’ has
been intcnsified and transformed into the
demand of “Drinking Water, Power and
Foodgrains.”

MR. CHAIRMAN: Three minutes to
the first Member and only one minute to
the second Member. I only advise you to
follo‘w it.

SHRI GOPALSINH G. SOLANKI:
Sir, ths is a very important point. Not
only that, it is pertaining to Gujarat State
and is also in the interest of the nation at
large, and for the first time, I have stood
10 make this particular Special Mention.

MR. CHAIRMAN: In
Mentions, the time allotted is
minutes and one minute.

SHR}] GOPALSINH G. SOLANKI:
Sir, I have been observing that in the last
three years, before you took over.

Special
three

It is high time that the Government
considered as to how it could meet this
particular  demand, the demand of
drinking water, power and foodgrains.
We have been discussing in the House
the demand of distribution of water of
Cauvery and also the demand of
completion of other projects, Almatti,
Tehri and others, in the nation. I quote,
“If the pending projects which have been
planned in India are completed, the
nation could be number one in the field
of production of power, foodgrains and
also in the supply of potable water to ali
citizens.”

At this juncture, 1 would also like to
quote an article titled “Silenced River” in
the ‘Ecology and Politics of Large Dams
by Mc Cully wherein he described the
dams in the world; China has 18,820.
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followed by USA 5,459 large dams and
India has just 1,137 large dams. India s
placed fifth in the world. We have more
rivers and greater area than China. But
because of the inter-State infighting and
intervention of the so-calied
environmentalists and non-technocrats
like haba Amte and Meddha Patekar
with the help of foreign nations, which
never think of the good of India, wmany
projects are delayed and the progress of
the nation is held up. At this point I may
also mention about a serial which was
displayed on the national channel on 20th
July, 1998, showing Medha Patekar as if
the saviour of the affected submergent
people. Since my State Government has
fulfilled the rchabilitation requircments,
it was misleading. Therefore, 1 raise this
issue and urge upon the Government 10
consider this project which is known as
“the Sardar Sarovar Project” of the
Gujarat State as a project of national
importance.

DR. BIPLAB DASGUPTA (West
Bengal): Sir, he is metioning the name of
some individual, Megha Patekar, who is
involved in  this Narmada  issue.
...(Interruptions)... But she is not here 10
defend herself, ....(Interruptions)...

MR. CHAIRMAN: Pleasc leave it,
(Interruptions)...Let him complete.
(Interruptions)... We have a number of
Special Mentions...(Interruptions)...

SHRI GOPALSINH G. SOLANKI:
Mr. Biplab Dasgupta, we don't intervene
when you name some people. We_don’t
intervene. it is &  question  of
development.

The foundation for this project was laid
by the late Prime Minister, Jawaharlal
Nehru, in the year 1960 to fulfil the
dream of the late Sardar Vallabhbhai
Patel. When it was planned, the height of
the project was 520 feet. But in the year
1977 a tribunal gave an award reducing
the height to 455 feet. When the work
was in progress and it reached a height of
80.3 metres, on account of a public
litigation the hon. Supreme Court stayed
further heighteing of the dam in 1995,
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The final hearing of that pettition is fixed
for ¥3th- August, 1998. On completion
this project will irrigate 18 lakh hectares
of land. Seventy-five per cent of the land
that will-be covered by this project is
drought-prone. It _will irrigate 75,000
hectare® of land in Jalore and Barmer
district of-Rajasthan. This project is very
cheap and economical as it will irrigate
100 hectares of land submerging only 1.65
hectares of land, whereas projects like
Hirakud and Ujhari- have a sumbergence
level of 27.7 hectares of land and 25.5
hectares of land respectively for every
100 hectares of irrigation. On completion
this project will also provide water to
37,500 hectares of land in Maharashtra
through lift irrigation. The State of
Gu]arat will be able to produce
foodgrains to the tune of 1,60,000 million
metric tons. Thus it can help meet the
demand for foodgrains in the nation.

Another point is this. Just a few days
ago I put a starred question about the
power projects pending throughout the
nation. In the reply it was stated that the
total capacity of the power projects
pending throughout the nation was 8,000
megawatts and they were ongoing
projects. The other day my friend, Shri
Nilotpal Basu, stated that if the water of
Brahmaputra was utilised, we could
generate power to the tune of 75,000
megawatts. Therefore, when we are going
to conclude the 50th anniversary of our
Independence just a fortnight after, 1
would like to impress wupon the
Government that India must grow by
utilising the natural resources of all the
rivers without allowing the water to go to
the sea. This Project will generate nearly
450 megawatts of power. The second
good thing is it will generate 1.450
megawatts of power out of which 57 per
cent will go to Madhya Pradesh, 27 per
cent will go to Maharashtta and 16 per
cent will go to Guijarat.

MR. CHAIRMAN: You have taken
more than three minutes. Please
conelude.

[RAJYA SABHA]
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SHRI GOPALSINH G. SOLANKI:
Sir, I will conclude in a minute. 1 may
say here that generating power from this
project would also be cheaper as
compared to Maithol, Tilaiya and
Shriram Sagar. These projects produce
one megawatl of power with the
submergence of 3,313, 1,875 and 1,266
hectares of land respectively, while the
Sardar  Sarovar project will have
submergence of just 25 hectares of land
for generating one megawatt of power.
Therefore,....

MR. CHAIRMAN: It is over mow.
Shrimati Urmilaben Patel.
(Interruptions).

SHRI GOPALSINH G. SOLANKI:
Sir, 1 will take just one minute.
(Inierruptions).

MR. CHAIRMAN: You have already
taken more time. We have to finish all
the  Special Mentions. Shrimati

Urmilaben Patel. (Interruptions).
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SHRI GOPALSINH G. SOLANKI:
Sir, the project on its completion will

have more than 3000 ancillary
...(Interruptions)...

MISS SAROJ KHAPARDE: What is
this, Sir? ...(Interruptions)...

MR. CHAIRMAN: I have called
Shrimati Urmilaban...(Interruptions)...

SHRI GOPALSINH G. SOLANKI:
Sir,...
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MR. CHAIRMAN: no.
{Interruptions)...

MISS SAROJ KHAPARDE
(Maharashtra): Sir, you have called her
and he is still continuing.
...(lnterruptions)...

MR. CHAIRMAN: 1 have called
Shrimati Urmilaben.

SHRI GOLAPSINH G. SOLANKI:
Sir, 1 wil
sentences....(/nterruptions). ..

MISS SAROJ KHAPARDE: Sir, this
1s not fair....(Interruptions)...

MR. CHAIRMAN: Mr. Solanki, she is
supporting you. Yes, Shrimati
Urmilaben.

7
4
&
!

SHRIMATI SHABANA AZMI:
(Nominated): Sir, Ms. Medha Patekar
cannot be called anti-national.
...(Interruptions)...

gio (shmet) Iffen faAug w2 W, A
WA ARd §(sgEE)

MR. CHAIRMAN: Please. She is
raising a point of order.

SHRIMATI SHABANA AZMI: Sir,
Ms. Medha Patekar is not here to defend
herself. How can she call her anti-
national? She is not here to defend
herself. (Interruptions)
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complete in  three_,

Mentions 266

MISS SAROJ KHAPARDE: Sir,
nobody has called her antinational.
(Interruptions)

SHRMATI SHABANA AZMI: what
is the meaning of calling her anti-national
when she is not here to defend hereself?
(Interruptions)

MISS SARQOJ KHAPARDE: Sir, she
has not taken her name. (Interruptions)

oo (el offen s e W
B wd oW o ol e d L (R

MISS SAROJ KHAPARDE: She has
not mentioned anybody’s name.
(Interruptions)

SHRIMATI SHABANA AZMI: Sir,
she is not here to defend herself.
(Interruptions)
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MR. , CHAIRMAN: Please sit
down...(/nterruptions) et _us understand
it. You cannot criticise something which
would be unfair to a person who is doing
something which is non-violent. If some
people are doing anything even non-
violently, you can mect them there. You

cannot raise the matter
here...(Jnterruptions)
SHRIMATI URMILABEN

CHIMANBHAI PATEL: I have not
mentioned any name....(Interruptions} 1
have not named anybody. It is a general
statement that whosover is doing this
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activity...(Interruptions) I8 T & WY Il
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SHRI YOGINDER K. ALAGH
(Gujarat): Sir, I am on a point of
order....(fnterruptions)

SHRI PRANAB MUKHERIJEE (West
Bengal): Sir, most respectfully, I would
like to submit that the normal practice
which we have is that we don’t take
names. Even in this case when the name
was taken, objection was not raised at
that time. But when the hon. ‘Member,
Shrimati Urmilaben Patel was speaking,
she did not mention any name at all. But
is there is a perception that certain
activities are anti-development, others
may not agree with it. But there is
nothing wrong in criticising even non-
violent anti-development activities.
Therefore, most respectfully, I would
submit that there should not be mention
of any name. There are certain activities
that I may not like, but others may like
them. But every member should have a
right to express his or her opinion
without mentioning any name.

SHRIMAT] SHABANA AZMIL: It is
the word ‘anti-national’ that 1 am
objecting to.

MR. CHAIRMAN: Let me find out. I
want to know whether the word ‘anti-
national’ has been used....(Interruptions)

SHRIMATI SHABANA AZMI: The
word ‘anti-national’ cannot be
used...{Interruptions)

MR. CHAIRMAN: Please  sit
down...(Interruptions) Let me first
complete. 1 want to know whether you
were referring to the word ‘anti-national’
regarding...(Interruptions)

[RAJYA SABHA]

Mentions 268

SHRIMATI URMILABEN
CHIMANBHAI PATEL: I have not used
the word ‘anti-national’...(Interruptions)

SHRI YOGINDER K. ALAGH: I
have a point of order on this. Sir, the
point is a very simple one. It is not a
question of naming anybody. The day
before yesterday, in the debate on the
Working of the Ministry of Environment
and Forests, I read out two statements
because those were substantive issues. I
said: There are groups in the country
which support statements of the following
kind.” This is on record...(Interruptions)
I will  just 1ake one minute
..(Interruptions)

PROF. VIJAY KUMAR
MALHOTRA: Sir, we want to know
what the point of order is.

SHRI YOGINDER K. ALAGH: I
want to say this. I think that it is
perfectly legitimate for people from
Gujarat to raise this issue. In the anti
literature on Narmada, it was stated that
since the 1940s, the Indian National
Movement has tried to compromise
tribals. The Chapter on Tribals of the so-
called independent review says this. It
abuses Nehru. Now when such statemerts
are made and it is well known that they
are made by groups which have
associations who work on a global plane
and who have strong representation in
India, and when we bring this up, what is
wrong in it? I would request you to give
us a chance to have say...(Interruptions)
These are written documents.

MR. CHAIRMAN: Let me say. I only
refer to what Madam Shabana Azmi said
that the word ‘anti-national’ had been
used...{Interruptions)

MISS SAROJ KHAPARDE: She
didn’t use that word.

MR. CHAIRMAN: If the word ‘anti-
national’ had been used, it will be
expunged. As regards anti-development

activities, different perceptions can be
there. That word can be used.
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MISS SAROJ KHAPARDE: Sir, Mrs.
Urmilaben Patel said in her speech that it
was anti-developmental work.

MR. CHAIRMAN: That is all right.
Please hear my ruling. If the word was
‘anti-national’, than it cannot be used.
There can be different perceptions of
some anti-developmental activity. That
can be used. What she was referring to
was he use of the word ‘anti-national’. If
it has becen used against anybody, it will
be removed. ‘Anti-development’ as ~a
perception can be used. (Interruptions)

SHRI YOGINDER K. ALAGH: But,
Sir, 1 don’t wunderstand this. The
following can be said.......

MR. CHAIRMAN: I wili not go into
that. Now I have given the ruling, don't
try to go into it. (Interruptions) Please sit
down now.

SHRI YOGINDER K. ALAGH: It is
not being fair to us.

MR. CHAIRMAN: Again he is saying,
“It is not being fair....”. I am telling you,
this is not correct after my ruling. I
condemn it.
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SHRI GURUDAS DAS GUPTA
(West Bengal) : Sir, the whole Hosuc
doesn’t support.

...(Interruptions)....

I made it very clear that the perception
being expressed may be the perception of
my friends and colleagues. But there is
no unanimity on the question. There @ a
different view also in the country. But we
must be respectful to other views.

...(Interruptions)....

SHRI YOGINDER K. ALAGH:
Chairman, Sir, we should have a dchaie
on this.

Tie (sitoet) shifen fommamd v doire
R Q Tw oW R § . (=EER).. @
efae & yum F Aol w o fam s
@M 1 (TEam) .

SHR! JANARDHANA POUOIARY
(Karnataka): These other views and
perceptions are coming in the way of
projects all over India. No project can be
carried out. No project can be
implemented. ...(Interruptions)....
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SHRIMATI VEENA VERMA
(Madhya Pradesh) : Sir, we all associate
ourselves with what has been said.

SHRI RAJUBHAI A. PARMAR
(Gujarat) Sir, we all associate.
...(Interruptions)....

MR. CHAIRMAN: Now, we go to the
next one. Shri Onkar singh Lakhawat.

Danger to Internal Security due to Large
Scale Influx of Bangladeshis
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T F AURTH F oS F & W
V1 9 W& G wea § fred 3R FE i—

“What % the most worrying aspect?

The presence of so many foreigners
among QurWidst provides a good cover
for spies and saboteurs. Last April a
Pakistant saboteur had been apprehended
in Delhi. On his interrogation it
transpired that he had criss-crossed the
Bangladeshi border at least five times in
the last tow years and had been involved
in various bomb blasts in Delhi. The
Dhaka-Calcutta axis has become a golden
route for the ISI. It is known that West
Bengal is a safe haven for spies.”

In another line the 1G said, “Perhaps it
is becausc of the attitude of the State
Government. Once in a meeting between
two very senior officials of the BSF and
the State Government, the BSF official
brought up this issue. After skirting the
issue for a while the Government official
said, “Our Government believes in
certain  principles.” The BSF man
replied...(Interruptions)....

Kindly hear me....(Interruptions)....

SHRI DIPANKAR MUKHERJEE
(West Bengal) : What is he quoting?

...(Interruptions).... From which
newspaper is  he reading?
...{Interruptions)....

st oifar filg vraman: ¥ @ ke &
& @ @ § ...(EIUH) .. T NoTEHTH
& el Awd ? few W E ®
afra ¥ ok R o s @ e | Jw
& g ® R, T Rogmende W e
3 oI o wE 3—

The officer explained that his
Government believed in the principle of
the unity of proletariat. ...they are
sympathetic. I am worried about this
attitude. People have forgotien that India
was already partitioned.
...(Interruptions)....
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